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Collection of Arrears of I mpIoyttV Providtnt 
Fund

2770 SIIR f INDRAJIT GUPTA 
Will tlu Minister of LABOUR AND REH A ­
BILITATION be pleased to refer to the reply 
given to Unstarrcd Question No 420 on the 
16th Mai eh 1972 and Mate the am ount ot 
arrears of I mployccs Provident I  und Govern­
ment eolleetcd each year during the last three 
veir* 7

1 IIL  M IN ISJf R Oh I ABOIJR AND 
RFHABI! H A TIO N  (SHRI R K K IIA D IL- 
kA R ) The Piovident I und Authorities 
h ive reported th it scpai ite figures in lespeet
ol amounts rucivcd or reeovciel liom all the 
unexem pttd  cstabli hm tnts agnnst arieais 
of sp ciftc penods arc not readily available 
However, such establishments are pcrsuade'd 
to make piym ents in adjustment against the 
arreais Besides imounts in arrears aic also 
recover'd llnougii revenue re ..o \u y  proceed­
ings undci the provision of the Linployees 
Piovident fu n d s and Family Pension Fund 
Act, 1952 The amounts ieco\cred through 
revenue recovery processes during three yeais 
are given below

Year Amount

1968-6; Rs 2 20 crores

1969 70 Rs 2 98 crorts

1970-71 Rs 2 37 crores
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